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STARVATION DEATHS (PRECAU-
TIONARY MEASURES AND RESPON-
SIBILITIES) BILL*
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MR. DEPUTY-SPEAKER: Thhe ques-

tion is: . '

* “That leave be granted to introduce
a Bill to provide for precautionary
measures by village and district autho-
rities to avoid starvation deaths and
for responsibilities therefor.”

The motion was adopted.
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CHILD MARRIAGE RESTRAINT
(AMENDMENT) BILL*

(Insertion of new section 13)

SHRI M. C. DAGA (Pali): I move
for leave to introduce a Bill further to
amend the Child Marriage Restraint Act,
1929.
MR. DEPUTY-SPEAKER: The ques-
tion is:
“That leave be granted to introduce
a Bill further to Child

Marriage Restraint Act, 1929.”

amend the

The motion was adopled.
SHRI M. C. DAGA: Sir, 1 introduce
the Bill.
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CONSTITUTION (AMENDMENT)

BILL
(Amendment of article 124)—Contd,

by Shri Artal Bihari Vajpayee

MR. DEPUTY-SPEAKER: We now
take up further consideration of the Bill
further to amend the Constitution of India
by Shri Atal Bihari Vajpayee. Out of
4 hours allotted, we had taken 1 hour 55
minutes and 2 hours 5 minutes are left.
Mr. Madhu Limaye, who was on his
feet last time, may continue,

st lﬂ'fﬁwi (ai#T) : Fqrems
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frrraTe ®1 s wiwaT w0 E A
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